
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

C. P. NO. 15/2008 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
26.09.2017 

NAME OF THE COMPANY: M/s. Sb. Raj Kumar Khatia V/s. M/s. Avlight 
Autom01ives Ltd. & Ors. 

SECTION OF THE COMPANIES ACT: 397/398 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

For the PctitIor (s) 	: None 

For I he Respondent. (s) : None 

ORDER 

Re nouR' Ibis ease On 1f) October, 2017, t vi le 
 

(S. K. Mo ) 

Member (T) 
(ma Maihotra) 

Member (J) 

(Sapna Rhati) 


